NAME OF CORPORATE DEBTOR

DATE OF COMMNECMNET OF CIRP
LIST OF CREDITORS AS ON

ECO AUTO COMPONENTS LIMITED
10.02.2023
03.03.2023

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

S. Category of creditor Summary of claims Summary of claims Amount | Amount of Amount of Details in Remarks,if any
No. received admitted of claims not claims Annexure
No. of Amount No. of | Amount of conting | admitted under
claims claims | claims ent verification
admitted claims
1. Secured financial 0 0 0 0 0 0 0
creditors belonging to any
class of creditors
2. Unsecured financial 0 0 0 0 0 0 0
creditors belonging
to any class of creditors
3. Secured financial 0 0 0 0 0 0 0
creditors  (other  than
financial creditors
belonging to any class of
creditors)
4, Unsecured financial 0 0 0 0 0 0 0
creditors (other than
financial creditors
belonging to any class of
creditors)
5. Operational creditors 0 0 0 0 0 0 0
(Workmen)
6. Operational creditors 0 0 0 0 0 0 0
(Employees)
7. Operational creditors 2 2,64,27,224 2 2,64,27,224 0 0 0 Annexure-A
(Government Dues)
8. Operational creditors 0 0 0 0 0 0 0
(other than Workmen,
Employees and




Government Dues)

9. Other creditors, if any, 0 0 0 0 0 0 0
(other  than financial
creditors and operational
creditors)

Total 2 2,64,27,224 2 2,64,27,224
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Details of Claimant Details of claim received Details of claim admitted
Amount of
Amount % of voting any mutual
covered by | Whether share in Amount of dues,that | Amount of | Amount of
Date of Amount of | Nature of security related CoC, if Contingent | may beset ] claim not Jclaim under] Remarks if
S.No. Department| Government Identification No. receipt Amount claimed claim claim interest party applicable Claim off admitted | verification any
Income
Tax
officer,
1 faridabad| Income Tax NA 24.02.2023 1883510 1883510 | Demand NA NA 7.2 NA NA NA NA NA
Excise &
Taxation
Departme| Excise and
2 nt Taxation NA 02.03.2023 24543714 24543714| Demand NA NA 92.8 NA NA NA NA NA
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